
REGISTERED 

CENTRAL ADP'IINISTRATI"E 'RIBWAL 
BANCPLORE BENCH 

Commercial Complex (BOA) 
Indiranagar 
Bangalore — 560 038 

Dated * JJUL198 
REVIEW APPLICATION NO. 	 28 	 , 88 
IN APPLICATION NO. 114/87(r) 

W.P. NO.  

'.Applicant(sj 	 Respondent() 

Shri R. Shiváraj 	 V/s 	The General Ranagex, Southern Railway, madras 

To 

.1. Shri R. Shivarej 
Head Draughtaman 
Office of the Divisional Railway Ranager(Works) 
Southern Railway 
Bangalore — 560 023 

2. Shri. S. Mahadevan 
Advocate 
53, Subedar Chathram Road 
Bangalore — 560 009 

3, The General manager 
Southern Railway 
Park Town 
Nadras — 600 003 

4. Shri R. Sreerangaiah 
Railway Advocate 
3, (Near Sree Lodge) 
10th Cross, Cubbonpet 
Bangalore — 560 002 

Subject : SENDING COPIES OF ORDER PASSED BY THE BENCH 
	 lb 

Please find enclosed herewith the copy of ORDER/S/ ,oø 
..Review. 

passed by this Tribunal in the above. saicapp1ioationt,$) on 	• 4-788 

held 

PPUTY REGISTRAR 
Encl 	As above 	 (JuDIcIAL) 



In the Central Adminitr.atjve 
Tribunal Bariga-lore Boh, 

B au gal ore 
Review Application No. 28/88 

Shivaraj 	 V/e 	The General Manager, Southern Rly, Madras 

F'Iahadevan 
	 Order Sheet (contd) 	

N. Sreerangaish 

Office Notes 

 

Orders of Tribunal 

v C 

- 
4.7.88 

 

After the a rgunentswere 
heard for some time, Sris-ttd-an 
learned counsel for the app1iant 
prays for permissi on to wi.t•hdpw. 

with liberty reserved for 
the applicant to aproach the 
authorities in the first instance 

S
end work out his remedies. 

consider it proper to gran
is prayer. We, therefore, 
smiss this application as 

I)thdrawn. vç  

Sc- 
\JC 41\1' 	M(A) 

TRUE COPY 

J 	 __ 
'DEPUTY REGISTRAR (JD1 )  \ L 

CEI1TRAL ADMINISTRATIVE TRIBUNAL,)  i 
BANGALORE 


